
TH GAUH HI H COURTAT UWA
(HIGH COURT OF ASSAM, NAGAI-AND, MIZORAM AND ARUNACTIAL PRADESH)

No.HC. VII-71/2OO4/645/A

From Shri Saptarshi Garg,

Jt. Registrar (Vigilance),

Gauhau High Court,

Guwahau.

To, Shri Syed Imdadur Rahman,

District & Sessions Judge,

South Salmara-Mankachar.

Dated Guwahati the 25 tA January,2024.

Sub:

Ref:-

Sir,

With reference to the above, I am directed to inform you that you have teen

granted eamed leave for eight days flo]n 19'^012024 to 25'OL'm24 (prefixing

ii.ot.zozq 6 t7.0t.2024i suffix-ing 26.dt.2024 to 28,01.2024), along- with station leave

p.r.i."ion, from the moming 6t fg.Of.ZOZl till the.morning of 29.01.2021,.s'l.biect

io submission of your leave appli-cation in prescribed format as well as the Leave Admissibility

ii.iirt ir", g.r. office ot the i6n6pal Accountant ceneral (A&E), Assam, Guwahati' However,

vo,] ir.,oura be present at the Headquarter/ station to-uE"nd the Republic Day ceremony on

ie.olzoz+ and urercafter after conclusion of the ceremony you can avail of the

Gl-i"lii.*" p"rmission til! the morning ot 29.OL.2O24. Further, you have been asked

Io n"na 
"r"1. 

charge to the Chief Judicial Magistrate cum Civil Judge & Asstt. sessions Judge,

South salmara-Mankachar, .nJ in h.t absence-, to the next senior most Judicial officer available

at the station.

Yours faithfully,

eL1,-
lT, REGISTRAR wIGILAT'ICE)

Earned leave.

Your letter dated 18.01.2024.

Memo No,HC.VII-71/20O4l646-647/dated 2 J. ot. 2o2Lt

Copy to.
1,' The Principal Accountant General (A&E), Assam, Guwahati, for i

u/2.. me Poect Manager, Gauhati High Court'

on.

4-


